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Wednesday this the 13th day of November,1996
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HBON'BLE MR.JUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN
HON'BLE MR. S.P. BEJAS, ADMINISTRATIVE MEMBER

0.A.2341/95

1. Shri Janak Raj S/o Nandlal
2. Shri Karan Singh S/o Shri Anant Singh
3. shri Suman Pal.Singh S/o Shri Charan Singh,
4. Shri Jai Pal S/o Shri Budh Singh
Se Shri Gyanendra Kumar S/o Shri Badri Prasad
6. Shri Bakshish Singh S/o Shri Gyan Singh
7. Shri Pratipal Singh S/o Shri Dhira Singh
8. Shri Kanwar Pal S/o Shri Ram Singh
e+« Applicants

All working as Material Checking Cle rks

C/o Chief Engineer (Const) Kashmere Gate, Delhi.s.
(By Advocate Mr. 0.N.Moolri)

Vs,

1. Gereral Manager, Northern Railuay
Baroda House, New Delhi-1.

2. Chief Engineer Const) Kashmere Gate
DEIhi-so

3. Diviaional'Railuay Manager,
Northern Railuay Estate Entry Road,
NGUDllhi. eo e Raﬂpondents

(By Advocate Shri ﬁ.L.Dhauan)

0.R,2555/94

Shri Raj Mohan Sharma
R/o C-4/12, Shakurbasti,
Delh1-110034. M . see APDlicaﬂt .

(g,?@gvgcato fr. ON Moolrt)

-

Contdooc i




-5i w3.vD1v1a1ona1 Railu;ymﬂanager s

%3

L4

'-1"-3 PG » % x Take’

‘Nor
IeuD.lhl-‘l‘lD om,

sneral Manager
Baroda Houae,

'1.

PN

2. Chief Administrativo
~Mgrthern Ralluay, Kashuara Gat
Delhi-110006. .
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(Byrldvocate Mr. Ral.. Dhauan) 

uAL28S/95 L TEaesot |
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B K.Uppal, Rly.ﬂr.No. C-SA,, quﬁ
I}luay Colony near Cherissuail R
lage, Distt. Udhampur, . Jamnu? L .

and Kashmir, Pin.182101, - “’ees Applicant o 2
(BY Advocate Mr. ON noulri) A _ \ 1
Vse.

1. General Manager, Northern Railuq
° Bardoa House, Neuw Delhi—1.,'.” L

2. Chief Administrative OffLObrn(CQD)
‘North ern R_iluay, Kashmere, Gate \
- Delhi-110006. » o ‘

3, Divl.Raly.Manager, | p \
Northern Railuay,‘Lucknqu‘UP). . eee Respondents '

(By Advocate Mr. BK Aggarwal
and R.Ll.Bhauan)

' 0.A.294/95

1 Ama=~ Singh Rfo TT=16
‘Railuay Colony, Delhi Shadara.’H

2. Dalel Sinnh rfo EC<6R, . . . . -
Railway Co. ony, Bhiuai..f?h;; Leee Applicants -~

(By Advocate Mr. ON Moolri)

Vs. , .;

.1, Geaner=21 Managerl,. ﬂorthern Rallu;y
B.roda House, Neu DelRi=1." - L

2. Chief Administrative OFficer (Con n)
Northefn Reiluay, Kashere Gato, Dolhi.ﬁ.

'3 DiviyRly.Managey, Nntthorn Railuay :
ﬂoradabld. T cess R.Spond.nt-‘

(ay Advocntl nr. v.s aé\.naru?

e
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. Ved Raj R/o Rly.Qr.No.B-389C
LiaRbala, see Applicant

D.A.597/98

(By Advocate Mr. ON Moolri)

.- Mﬂo

1. General Manager, Northern Réilﬁay

© 2. Shrd Dhanna Ram son of Shri'Dass. ;

2

Baroda House, New Delhi.1,

2. Ghief Administrative Officer (Const)
N.Raly., Kashmere Gsate,
DGlhioSo

3+ Divi, Rly.Manager, Ngrthern ha. .way
. -Neuw Delhi. . ) ess Respondents

(By Advocate Mr, P,S.Mahendru)

0.A.8768/95

1. Jagdish chand, S/o Shri Mangat Ram

2, Ms.Sushma, D/o Shri Krishan Lal
‘both' working underThief Engineer (Const.)
Northern Railway, Kashmere Gate, Delhi.6. .. Appli-
cants
(By Advocate Mr.,’ ON Moolri)

Vs,

1. General Manager, Northern Railuay,
Baroda House, Neuw Delhi-110 001,

2, Chief Engineer (Const), Ns-thern
Railuway Keshmere Gate, Delhi,6.

3. Divl.Railuay Mynagec,
Northern Railuay, 8ikaner. «+s Respondents

(By Advocate Mr. B.K. Aggarwal)
0.A.972/95

"1. Shri Ram Lubshaya son of Shri Lahori Ren

3. shri Jiuender Singh Sor. ¢ Shri Mohinder Singh
4. Shri Hari Kr.shna Kar ¢r. 0° Shri Radha Govind Kar.
S, Sh{IAPang; Lal son of Shri Suraj Sirgh

contdoooé
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6. Shri KC.Mishra son of Shri NL Mishra .

7, shri Sunil Kohli son of Sﬁrx'ﬂ%rﬁa. Dass

Shri Rajesh Sardana aliass RK Sardana

8.
alias Rajesh Kumar son ‘of 'Shri Inder Bhan

" all working under Chief Enginser (Const)
Respondent No.2.

‘ . s -
S EA T
o b

o

... Applicants
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1, The General Manager, Norigéén,ﬁgi;uuy
Baroda House, Neuw Debi. S

2., Chief Engineer (c°“5turctiQﬁY}fif
Rt

Kashmere Gate, Delhi.6. '~ hEYS

3. oivl.aly.nanager,ruofthern~"
Rai lway, Ferizp.

\V//SE!/AGVOcat.vHr. HK Ganguani, IC SUthr)
oa w020/95 ¢ ool

shri Jawan Bakht Rai, Clerk working
ugder Chief Engiheer (Const), S
Northern Railuwaly, '
Delhi.ﬁ.

Respondents

oo

Kashmere Gate,
‘ .se Applicent

.(By Advocate Mr. ON Moolrf)

Vs,

;_'»’5 «;“:?:“‘?,"; P I P r;,
1. General Manager, Northern\Ra;;u’%

Headquarters, New Delhi.1s 2

¢1nid 1:.2,7 Chief Engireer { Construction)’ Y
rmzisa. dorthern Raikugyilxpshhe:p_gqs?,

o2 pethi.6e ' SN
3, Divl.Rly.Manager, Northern Railuay,
i i:77 State: Entry Road, New Delhi,1..
o ; B UUNEY WY B LT i .

(.. +:(By Advocats Mr. BY Wshendru)

aientludn -og a 4398/95
= ar 0N

Rt B g T uwd
Vrandavan, son of Shri Rati Rem
Clerk, Dy.ChiefEngineer (c)
Northern Railway, Tilak Bridege

veu Delhi.18, een» Applicant

vdan .
'LﬂL:h(By‘Advobate'nr.ON“Hoo
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" rm:1s General Manager, Ngorthern Rajluay, e
Baroda House, New Delhi, 1,

2. Chief Engineer (Cbretruction)
Northern Railway, Kashmere Gate,
4Dllh1.6. ’ R

SR 3. Divl,Rly.Manager, Northern Railuay,
! ' o Bikaner, ... Respondents

(By Advocate My, P.S.Mahendry)

OA 2177/95

Banarsi Dass S/o Shri Kaushi Ram
MCC working under Chief Engineer
! . Northern Railuay (con) Civl.Kashmere
¢ Gate' Delhio ’ LY AppliCaﬂt

: y (By Advocate Mr. ON Moolri)
Vs,

1. Union of Indig through General
Manager, Northern Railuvay,
Baroda House, Neu Delhij,

2. Chief Engineer (Construction)
Northern Railway, Kashmere Gate,
Delhi,

3. Divl.Rly.Manager,,Northern Rai lu ay,
Ferozpur, +es Respiondents

(By Advocate mr, P.S.Mahendry)

8.R.947/96 i
1. Shri»lnderjeetagon of Shri Mohan (al Arora |
warking as Clerkhunder,Sr,Elact.Enginegr

(Const), Northern Railuay, DRM Office
New Delii. 1,

2. Shri Pauwan Kumar‘Shar-a,.aon of Shri Faquir !
Chand Sharmg (verking as H/CIarkz :
under SeniorE.e.trical Engineer (¢
Northern Railuay, Baroda House,
NeuDalhi.1. L

onst)

eee Applicants f

L
B

(By Advocate Mr, ON Moolri)
' o ‘ VO(

1. Union of India through General Héﬁsger,
Northern,Ra;lqu,‘aagnda_House, N.Delhj,

Loew

2. Chief Cngineer (Const) Northern Railuay
Kashmere Gate, Delhi.s,

e et i e e OO .

3. Divisiong] Railuay Hanagar, Nor-thern |

Railu.y, Ferézpur, ces Rospondonta

———— T e e e S ——— e
et T o . - T e

T R - T ::r, ]

(By Advocate Mr. Rajeev Sharma) contd,,,* J‘
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0,A.1413/96

vash Kumar son of Shri D.R.Verma

resident of B28, Wazipur Railuay Colony

Ashok Vihar, New Delhi.82, eeess Applicant

(8y Advocate Mr,ON Moolri)

Vs,

1. General Manager, Northern Railuay

Baroda House, New Delhi.?.

2. Chief Administrative Officer (Const.)
Northern Railuay, Kashmere Gate Delhi.

3., Dy.CSTE Microuavé(ﬂtce‘ New Exchange

Building, DRM Office, Northern

Railwa, New Delhi.?, .+ee Respondents

(By Advocate Mr. B.S.Jsin)

All the tuelve applications having been heard

on 13.11.1996, the Tribunal on the same day delivered

the followings
ORDER

CHETTUR SANKARAN NAIR(J), CHAIRMAN
Learned counsel for applicants secks
leave to withdraw these applications. Ue grant

leave and dismiss the applicatiofsas withdrauwn

vuithout expressing any opinion on the merits.

No costs.
Dated the13th November, 1996,
S.P. BISWAS CHETTUR SANKARAN NAIR(J)
.ADMINISTRATIVE MEMBER CHAIRMAN
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